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ANNEXURE- 2



Sl. 
No.

Name and Address of STP
Year of 

Commissio
ning

City/ Town / 
District

Installed 
Capacity 
(MLD)

Utilized 
Capacity 
(MLD)

Rural\Urb
an\Other

Technolog
y/  process 
STP based

Hotel/Ashram/
Authority/Loca

l Urban 
body/other 
institutions 

responsible for 
O&M of STP

Name of treated 
sewage 

receiving water 
body Drain/Sub-
Tributary/Trib

utary/River 
Ganga

Name of river 
catchment in which 

STP is located 
(tributary of river 

Ganga/river 
Ganga)

Date pH BOD 
(mg/l)

COD 
(mg/l)

TSS 
(mg/l)

TC 
(MPN/10

0ml)

FC 
(MPN/10

0ml)

Achieving/ Not 
Achieving (As 
per MOEFCC 

notification dated 
13.10.2017)

1
38 MLD STP, Mahilpur Road 1998 Saharanpur 38 38 U UASB U.P. Jal 

Nigam
Dhomala 

river 
Hindon river to 
Yamuna river 

22.07.2025
7.50 27.0 196.0 46.0 720 660

Achieving

2
56 MLD Trans Hindon 
(Indirapuram), Ghaziabad

2000 Ghaziabad 56 56 U UASB U.P. Jal 
Nigam River Hindon River Hindon

30.07.2025 7.53 23.0 84.0 47.0 2200 790 Achieving

3
30 MLD, Sadullabad (Loni), 
Ghaziabad

2012 Ghaziabad 30 25 U MBBR U.P. Jal 
Nigam River Hindon River Hindon

30.07.2025 7.4 9.0 65.0 10.0 2400 780 Achieving

4
74 MLD S.B.R., Indirapuram, 
Ghaziabad

2013 Ghaziabad 74 74 U SBR U.P. Jal 
Nigam River Hindon River Hindon

30.07.2025 7.57 8.0 68.0 9.0 1600 540 Achieving

5
56 MLD S.B.R., Bapudham, 
Ghaziabad

2014 Ghaziabad 56 2 O UASB GDA
River Hindon River Hindon

29.07.2025 7.48 8.0 44.0 9.0 1600 540 Achieving

6
56 MLD, Indirapuram, (GDA), 
Ghaziabad

2012 Ghaziabad 56 56 O UASB GDA
River Hindon River Hindon

30.07.2025 7.65 9.0 60.0 10.0 2000 610 Achieving

7
56 MLD S.B.R., Dudahaida Vijay 
Nagar, Ghaziabad

2013 Ghaziabad 56 56 U SBR U.P. Jal 
Nigam River Hindon River Hindon

30.07.2025 7.3 7.0 42.0 9.0 1600 350 Achieving

8
70 MLD U.A.S.B.R. Dudahaida 
Vijay Nagar, Ghaziabad

2000 Ghaziabad 70 70 U UASB U.P. Jal 
Nigam River Hindon River Hindon

30.07.2025 7.55 18.0 88.0 40.0 2800 790 Achieving

9
56 MLD S.B.R. Govindpuram, 
Ghaziabad

2014 Ghaziabad 56 14 O UASB GDA
River Hindon River Hindon

29.07.2025 7.34 8.0 66.0 9.0 1700 450 Achieving

10
56 MLD S.B.R., Morty, Ghaziabad 2018 Ghaziabad 56 25 O SBR GDA

River Hindon River Hindon
30.07.2025 7.6 28 178 75 33000 26000 Not-Achieving

11
21.5 MLD Siddharthvihar, 
Ghaziabad

2024 Ghaziabad 21.5 3 O SBR Awas Vikas
River Hindon River Hindon

30.07.2025 7.78 20.0 94.0 50.0 2500 830 Achieving

12
32.5 MLD STP (WSP) Nagar Palika 
Parishad, Kidwai nagar

2001 Muzaffar 
Nagar

32.5 31.0 U WSP U.P. Jal 
Nigam

River Kali 
West 

River Hindon
21.07.2025 7.6 24.0 88.0 44.0 1700 940 Achieving

13
32.5 MLD STP Near A2Z Garbage 
plant KidwaiNagar 

2025 Muzaffar 
Nagar

32.5 R SBR U.P. Jal 
Nigam

River Kali 
West 

River Hindon
28.07.2025 7.5 8.0 26.0 18.0 1300 210 Achieving

14
10 MLD Budhana 2024 Muzaffar 

Nagar
10 7.7 R SBR U.P. Jal 

Nigam River Hindon River Hindon
21.07.2025 7.4 9.0 30.0 14.0 1300 210 Achieving

15
22 MLD Sahawali, Muzaffarnagar 2023 Muzaffar 

Nagar
22 19 R SBR U.P. Jal 

Nigam
River Kali 

West 
River Hindon

21.07.2025 7.5 7.0 24.0 18.0 1700 170 Achieving

16
35 MLD Sector-123, Noida 2011 Noida 35 17 O SBR Noida 

Authority River Hindon River Hindon
22.07.2025 7.42 12.7 97.6 22.0

2100 780
Achieving

17
80 MLD Sector- 123, Noida 2023 Noida 80 64 O SBR Noida 

Authority River Hindon River Hindon
22.07.2025 7.39 10.9 72.0 18.0 1400 790 Achieving

18

15 MLD, ECO tech -2 2018 Greater 
Noida

15 8 O SBR GNIDA
Hawaliya 

Drain

 River Yamuna 
through River 

Hindon 
24.07.2025

7.46 16.0 88.0 20.0 3300 680 Achieving

19
20 MLD, ECO tech -3 2018 Greater 

Noida
20 10 O SBR GNIDA

Hawaliya 
Drain

 River Yamuna 
through River 

Hindon 
24.07.2025

7.25 10.0 60.0 15.0 2200 400 Achieving

20

137 MLD Kasana, GreaterNoida 2015 Greater 
Noida

137 50 O SBR GNIDA
Hawaliya 

Drain

 River Yamuna 
through River 

Hindon 
24.07.2025

7.44 8.0 44.0 12.0 1600 280 Achieving

River Hindon catchment STPs
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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1966



Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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Drain Cleaning Photographs 
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1 January 7.52 NIL 40.0 216.0 120000 84000 7.30 NIL 38.0 160.0 - - 7.50 NIL 26.0 132.0 - -

2 February 7.48 NIL 44.0 220.0 150000 110000 7.30 NIL 36.0 144.0 - - 7.60 NIL 28.0 124.0 - -

3 March 7.51 NIL 42.0 216.0 130000 100000 7.20 NIL 38.0 160.0 - - 7.40 NIL 26.0 132.0 - -

4 April 7.46 NIL 40.0 220.0 110000 94000 7.10 NIL 38.0 160.0 - - 7.40 NIL 24.0 128.0 - -

5 May 7.42 NIL 42.0 196.0 120000 100000 7.00 NIL 42.0 168.0 - - 7.50 NIL 26.0 136.0 - -

6 June 7.46 NIL 36.0 156.0 160000 130000 7.10 NIL 44.0 176.0 - - 7.40 NIL 28.0 144.0 - -

7 July 7.45 Nil 32.0 148.0 150000 120000 7.20 NIL 38.00 152.00 - - 7.60 NIL 26.00 136.00 - -

Class of water A B C D E

1 6.0 5.0 4.0 4.0 _

2 2.0 3.0 3.0 _ _

3 50 500 5000 _ _

A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection 
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal 
Below - E = Not meeting A,B,C,D & E criteria

Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php

Total Coliform (MPN/100ml), max _

At Thanabhwan, Muzaffarnagar

Below E

Dissolved oxygen (mg/l), min _

SN Month

Sardhana Barnawa Road,Meerut  At Bhabhisa, Shamli,   Muzaffarnagar

SAMPLING  POINT
3

Water Quality Of River Krishni in UP
Year 2025

Biochemical oxygen demand (mg/l), max _

1 2
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1 January 7.30 1.0 22.0 56.0 - - 7.70 3.4 14.0 32.0 - - 7.30 Nil 36.0 152.0 - -
2 February 7.30 0.7 26.0 76.0 - - 7.80 3.5 10.0 28.0 - - 7.10 Nil 34.0 144.0 - -
3 March 7.50 0.2 28.0 100.0 - - 7.50 3.5 10.0 16.0 - - 7.30 Nil 28.0 112.0 - -
4 April 7.50 0.5 28.0 84.0 - - 7.60 3.2 12.0 32.0 - - 7.20 Nil 34.0 144.0 - -
5 May 7.50 0.8 25.0 76.0 - - 7.40 3.3 14.0 38.0 - - 7.30 Nil 36.0 152.0 - -
6 June 7.40 1.6 21.0 52.0 - - 7.40 3.1 12.0 32.0 - - 7.20 Nil 34.0 144.0 - -
7 July 7.30 2.5 20.0 40.0 - - 7.60 3.2 14.0 40.0 - - 7.30 Nil 36.0 152.0 - -

A B C D E
1 6.0 5.0 4.0 4.0 - - -
2 2.0 3.0 3.0 - - - -
3 50 500 5000 - - - -

A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection 
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal 
Below - E = Not meeting A,B,C,D & E criteria
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php

Dissolved oxygen (mg/l), min
Biochemical oxygen demand (mg/l), max

Total Coliform (MPN/100ml), max

Class of water Below E

 Water Quality of River Kali (West) in U.P (Year-2025)
S.No Month Sanpal, Deoband Road, Saharanpur U/s after meeting Deoband Drain Muzaffarnagar D/s at Budhana Khatauli Road, Ratanpuri, 

1 2 3
Parameter Parameter Parameter
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1 January 7.60 Nil 35.0 148.0 39000 33000 7.47 Nil 34.0 160.0 160000 120000 7.43 3.0 24.0 120.0 110000 84000 7.28 3.0 18.0 58.0 280000 170000

2 February 7.50 Nil 35.0 156.0 36000 27000 7.41 Nil 36.0 168.0 170000 140000 7.39 2.80 32.0 132.0 130000 100000 7.46 3.00 20.0 56.0 310000 260000

3 March 7.60 Nil 34.0 144.0 47000 33000 7.52 Nil 38.0 160.0 200000 160000 7.41 2.2 34.0 152.0 170000 120000 7.48 1.80 26.0 86.0 320000 260000

4 April 7.50 Nil 40.0 176.0 63000 51000 7.65 Nil 40.0 162.0 130000 120000 7.47 2.0 28.0 132.0 150000 130000 7.44 1.60 30.0 90.0 380000 210000

5 May 7.40 Nil 30.0 124.0 36000 27000 7.54 Nil 46.0 224.0 170000 130000 7.46 1.4 36.0 164.0 140000 100000 7.38 2.4 28.0 86.0 310000 260000

6 June 7.50 0.4 32.0 136.0 55000 41000 7.62 Nil 48.0 256.0 200000 160000 7.47 2.0 30.0 148.0 150000 110000 7.32 2.5 30.0 88.0 260000 210000

7 July 7.50 0.8 28.0 120.0 36000 27000 7.54 Nil 40.0 232.0 170000 140000 7.48 3.2 26.0 120.0 160000 130000 7.36 1.50 32.0 90.0 390000 330000

A B C D E

1 6.0 5.0 4.0 4.0 _

2 2.0 3.0 3.0 _ _

3 50 500 5000 _ _

A = Drinking water source without conventional treatment but after disinfection

Total Coliform (MPN/100ml), max _

Class of water Below E

Dissolved oxygen (mg/l), min _

Biochemical oxygen demand (mg/l), max _

 Water Quality of River Hindon in U P
Year-2025

S.No Month

Sampling Point 

Hindon D/s Maheshpur Saharanpur
Hindon, Sardhana -Budhana Road, Vill 

Baparsi, Meerut
Hindon, Meerut Baghpat Road, Meerut Hindon, Karheda Village , Ghaziabad

1 2 3 4

 39

1975



pH

D
O

 (
m

g/
l)

B
O

D
(m

g/
l)

C
.O

.D
. (

m
g/

l)

T
ot

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

F
ec

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

pH

D
O

 (
m

g/
l)

B
O

D
(m

g/
l)

C
.O

.D
. (

m
g/

l)

T
ot

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

F
ec

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

pH

D
O

 (
m

g/
l)

B
O

D
(m

g/
l)

C
.O

.D
. (

m
g/

l)

T
ot

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

F
ec

al
 C

ol
if

or
m

 (
M

P
N

/1
00

m
l)

1 January 7.42 3.2 19.8 54.0 350000 220000 7.44 4.0 16.0 46.0 210000 150000 7.64 Nil 48.0 244.0 3100000 2600000
2 February 7.54 3.3 18.0 52.0 340000 270000 7.40 4.0 15.0 45.0 240000 170000 7.68 Nil 50.0 246.0 4900000 3300000
3 March 7.56 1.5 20.0 74.0 220000 170000 7.42 2.0 16.0 44.0 140000 110000 7.70 Nil 52.0 248.0 3900000 3300000
4 April 7.50 1.4 22.0 78.0 320000 260000 7.36 1.8 18.0 48.0 170000 140000 7.50 Nil 56.0 252.0 4000000 3300000
5 May 7.56 2.0 20.0 74.0 340000 270000 7.38 2.2 20.0 50.0 220000 170000 7.56 Nil 60.0 256.0 4100000 3400000
6 June 7.56 2.3 22.0 76.0 210000 170000 7.32 2.1 20.0 52.0 320000 260000 7.58 Nil 62.0 258.0 3800000 3200000
7 July 7.58 2.0 24.0 78.0 320000 210000 7.36 2.8 18.0 50.0 310000 260000 7.60 Nil 60.0 256.0 4800000 4000000

A B C D E
1 6.0 5.0 4.0 4.0 _

2 2.0 3.0 3.0 _ _

3 50 500 5000 _ _

A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection 
D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal 
Below - E = Not meeting A,B,C,D & E criteria
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php

Dissolved oxygen (mg/l), min _
Biochemical oxygen demand (mg/l), max _
Total Coliform (MPN/100ml), max _

Class of water Below E

 Water Quality of River Hindon in U P
Year-2025

S.No Month

Sampling Point

Hindon river, Mohan Nagar Road Bridge, 
Ghaziabad 

Hindon river, Chijarsi Bridge, Ghaziabad Hindon, D/s Kulsera Bridge, Noida

5 6 7
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21 |JRF, FOREST DIVISION BAGHPAT 
 

   dk;kZy; çHkkxh; ouf/kdkjh] ckxir ou çHkkx ckxir 

   i=kad& 257 / 29&1    fnukad ]  ckxir  18/08/2025 
 lsok es] 

     1- lfpo] i;kZoj.k] ou ,oa tyok;q ifjorZu foHkkx] måçå 'kkluA 
2- lnL; lfpo] måçå çnw"k.k fu;a=.k cksMZ y[kuÅA 
 

fo"k;%&    ekå jk"Vªh; gfjr vf/kdj.k] esa ;ksftr vkså,å la[;k&859/2022 (I.A. Nos. 445/2024, 
769/2023 & 632/2023 with O.A. No.-512/2024 vfHk"B dqlqe cuke LVsV vkQ ;wåihå 
,oa 06. 05.2025 esa ikfjr vkns'kksa rFkk dsUæh; çnw"k.k fu;a=.k cksMZ }kjk fg.Mu unh 
ds jsLVksjs'ku gsrq rS;kj fd;s x;s ,D'ku Iyku ds çHkkoh fØ;kUo;u dh v|ru fLFkfr 
ds lEcU/k esaA 

egksn;/egksn;k 
 
     mijksä fo"k;d ds lEcU/k esa tuin ckxir ls ekå jk"Vªh; gfjr vf/kdj.k ds funsZ'kksa 
ds vuqikyu Lo:i {ks=h; vf/kdkjh måçå çnw"k.k fu;a=.k cksMZ esjB ,oa ftyk iapk;r jkt 
vf/kdkjh ckxir }kjk çkIr ladfyr dsUæh; çnw"k.k fu;a=.k cksMZ }kjk fg.Mu unh ds 
jsLVksjs'ku gsrq rS;kj fd;s x;s ,D'ku Iyku ds çHkkoh fØ;kUo;u dh v|ru fjiksVZ vkidh 
lsok esa vfxze dk;Zokgh gsrq lknj çsf"kr dh tk jgh gSA  
     layXud%&mijksäkuqlkj  

 
      Hkonh; 

 
  

 
¼jkts'k dqekj½                                                                                                                            

çHkkxh; ouf/kdkjh/lnL; la;kstd 
ftyk i;kZoj.k lfefr 

ckxir 
i=kad :&      257 / 29&1 fnukafdr A  

çfrfyfi 1- ftykf/kdkjh] ckxir dks lknj lwpukFkZ çsf"kr A 
çfrfyfi 2- eq[; fodkl vf/kdkjh] ckxir dks lknj lwpukFkZ çsf"kr A  

 
 

¼jkts'k dqekj½                                                                                                                            

çHkkxh; ouf/kdkjh/lnL; la;kstd 
ftyk i;kZoj.k lfefr 

ckxir 

 114

2050



SI. 
No. 

1 

2 

BAGHPAT DISTRICT 

River 

Krishni 

Hindon 

Tributary 
/Drains/ 

Canal 

Ramala 
drain 

(Baghpat) 

(~118.57 
Km) 

River 

Krishni 

(Baghpat) 
(~223.13 
km) 

Pollution sources 
Industrial Unit 

(GPI/Non-GPI 
and Conforming/ 
Non-Conforming 

area) 
GPI-01 No. 

M/s Ramala Sahkari 
Chini Mill 
(Conforming area) 

Discharge from 

industrial units 
located the 

catchment of river 
Krishni. 

STP/CETP/Domestic 
sewage from towns 

Sewage discharging " Untreated 
from Ramala village sewage 
and Budhpur village discharge 
and agricultural runoff agricultural 
and there is possibility runoff(water 
ot discharge quality 
sugar Mill deteriorated). 

Polluted stretch 
from b/c & a/c 
of 

from 

Key issues 

Sewage discharging 
from nearby village 

drain. 
Ramala 

River 
polluted. 

and 

sewage. 
" Polluted 

is 

stretch from 

" Discharge of villages by using 
Untreated decentralize low 

Cost sewage 
treatment system. 

b/c & a/c of 
river Krishni. 

Action Points 

Treatment of ULB 

domestic sewage of 
nearby villages by 
using decentralize 
low COSt sewage 

treatment system. 

Treatmnent 

sewage of nearby 

Concerning 
Agency 

ULB 

Action taken/Remarks 

DPRO, BAGHPAT 

In District Baghpat, 23 villages fall within the 
catchment area of the Hindon river. By the end 
of the financial year 2024-25, solid and liquid 
waste management works had been completed 
in 12 of these villages. The remaining 11 villages 
had received administrative approval; however, 
The funds have not yet been allotted to the 
District since November 2024, and consequently 
no allocation has been made to the concerned 
Gram Panchayats. The execution of these 
pending works will resume immediately upon 
receipt of funds, with completion targeted by the 
end of the current financial year. Within these 23 
villages, 10 drains have been identified as 
discharging into the Hindon river. Filter chambers 
have been constructed at the end points of all 
these drains to intercept pollutants, and 

phytoremediation works have been proposed at 
these locations to naturally treat wastewater 
before it enters the river. 

In the catchment of the Krishni river, 12 
villages have been identified. By the close of the 
financial year 2024-25, works had been 
completed in 9 villages, while the remaining 3 
villages had been approved for execution. 
however, The funds have not yet been allotted to 
the District since November 2024, and 
consequently no allocation has been made to the 
concerned Gram Panchayats. The execution of 
these pending works will resume immediately 
upon receipt of funds, with completion targeted 
by the end of the current financial year. In these  115
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S. 

No. 
River 

Tributary 
/Drains/ 

Canal 

Pollution sources 
Industrial Unit 

(GPI/Non-GPI 
and Conforming/ 
Non-Conforming 

area) 

STP/CETP/Domestic 
sewage from towns 

Key issues Action Points 

Concerning 
Agency 

Action taken/Remarks 

12 villages, 12 drains flow directly towards the 
Krishni river. The construction of filter chambers 

at the terminal points of these drains, followed 
by phytoremediation treatment after the filter 
chambers, has been proposed and will be 
executed once funds are released, with 
completion planned before the end of the 
financial year. 

Solid and liquid waste management activities 
undertaken in the villages of District Baghpat 
under SBM (G) Phase l| have included the 
establishment of Integrated Resource Recovery 
Centers, construction of Nadep compost pits and 
community compost pits, installation of 

vermicompost pits, setting up of plastic banks, 
deployment of E-rickshaws for waste collection, 
and provision of community dustbins. In the area 
of liquid waste management, community soak 
pits, silt catchers on drains, filter chambers on 
ponds, platforms and soak pits for hand pumps, 
and community leach pits have been 

implemented. 

Phytoremediation, as proposed for both 
Hindon and Krishni river catchments, is a nature 
based wastewater treatment method that uses 

specially selected plant species to absorb, filter, 
and biologically break down pollutants in 
wastewater. This process significantly improves 
the quality of water before its discharge into 
natural water bodies, contributing to 

environmental protection and ecological 
restoration. 
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Details of works in the Hon’ble N.G.T. matter OA No. 859/2022 Abhist Kusum Gupta 
Vs State of U.P. & Ors. and the agency responsible for executing that work; 

 

S. 

No. 

Location Nature of work Responsible 

Department/ 

Agency 

Timelin

e 

Action taken/ Remarks. 

1- Jawli Drain:-  

 

 Polluted stretch due 

to industrial impact. 

 Low DO observed 

may be due to 

stagnant water of the 

river. 

 Removal of Solid waste  

 Action on industries in 

catchment of the drain 

 Up gradation and ensuring 

compliance of CETP Tronica 

city. 

 Constructed Wetlands on 

Jawali drain B/c with river 

Hindon. 

UPSIDA/UPP

CB/ULB/Fore

st 

Department. 

  As per information provided by UPSIDA, DPR 

prepared by RCUES for up gradation of 

capacity of CETP (4.0 MLD & 6.0 MLD) 

Tronica City, Loni, has been approved by 

UPSIDA, Head office and it is proposed to 

upgrade CETP after tendering process. Copy of 

same is annexed as Annexure-1. 

 As per information provided by UPPCB total 71 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 

being done by UPPCB. UPPCB issued closure 

against 06 industrial units under the provision 

of Water (Prevention and Control of Pollution) 

Act. 1974. Prosecution has been filed in 

competent Court against 16 defaulter units 

under the provision of Water (Prevention and 

Control of Pollution) Act. 1974. Copy of same 

is annexed as Annexure-2. 

 As per information provided by District Forest 

Officer, Ghaziabad the work of wetland 

construction is not expected to be done by the 

Forest Department. Copy of same is annexed as 

Annexure-3. 

2- Raj Nagar extension 

drain 

(First Order) Untapped 

(Approx. 307.09 km) 

 Removal of Solid waste. 

 Interception & diversion of drain 

to Noor Nagar Morty 56 MLD 

STP before confluence of treated 

sewage. 

 Ensuring compliance of Noor 

Nagar Morty 56 MLD STP. 

ULB/UP Jal 

Nigam 

  As per information provided by UP Jal Nigam, 

Raj Nagar extension drain is tapped at 56 MLD 

STP Morty, Rajnagar extension, Ghaziabad. 

 As per information provided by UPPCB, 56 

MLD STP, Morty is complying with discharge 

norms. Copy of same is annexed as Annexure-

4. 
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3- Karheda Drain 

 Polluted stretch from 

U/s Karedha drain to 

D/s Hindon Vihar 

drain. 

 Mixed impact due to 

discharge of 

untreated sewage and 

industrial discharge. 

 

 Removal of Solid waste  

 Action on industries in 

catchment of the drain 

 Inventory of non-GPI water 

polluting industries in 

catchment of drain 

including metal 

recycling/processing/ 

fabricating/galvanizing/ 

painting/molding. 

 Constructed Wetland on 

Karedha drain B/c with 

river Hindon. 

ULB/ 

UPPCB/ 

Irrigation/ UP 

Jal Nigam 

(Rural/ 

Urban)  

The 

completi

on of 

date this 

scheme 

is 

08.06.20

26 

 As per information provided by Municipal 

Corporation, Ghaziabad, (A) Regular microbial 

culture dosing is being conducted to improve 

water quality. (B) Regularly floating solid 

waste cleaned by the team. (C) In-situ green 

ozone and aeration works implemented as a 

pilot project. (D) Floating Constructed Wetland 

using Canna indica plants. Copy of same is 

annexed as Annexure-5. 

  

 As per information provided U.P. Jal Nigam, 01 

STP of capacity 68 MLD is under construction. 

DPR for Ghaziabad Sewerage Scheme (Karhera 

Zone), amounting Rs 546.94 Cr. has been 

Approved under AMRUT 2.0. Copy of same is 

annexed as Annexure-6. 

 As per information provided by UPPCB total 19 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 

being done by UPPCB. UPPCB issued show 

cause notices against 01 industrial units & 

closure against 03 industrial units under the 

provision of Water (Prevention and Control of 

Pollution) Act. 1974. Prosecution has been filed 

in competent Court against 03 defaulter units 

under the provision of Water (Prevention and 

Control of Pollution) Act. 1974. Copy of same 

is annexed as Annexure-7. 

 As information provided by UP Jal Nigam 

Ghaziabad Sewerage Scheme (Karhera Zone), 

amounting Rs. 546.94 Cr.  has been Approved 

under AMRUT 2.0. work is under progress of 

this scheme. Domestic sewage will be covered 

through sewer network and house connection in 

Ghaziabad Sewerage Scheme 

Following works are proposed in this scheme. 

• Sewerage Treatment Plant – 01 no. (68 

MLD)      

• IPS - 05 Nos. (101.95 MLD) 

 141

2077



• MPS – 01 no. (72.17 MLD)  

• Sewer Network with House connections – 

135 km  

• Rising Main – 8.19 km  

Treated Effluent Line – 200.0 m 

 As per information provided by District Forest 

Officer, Ghaziabad the work of wetland 

construction is not expected to be done by the 

Forest Department. 

4- Hindon Vihar Left 

(First Order) 

Untapped 

(Approx. 310.73 km) 

 

 Removal of Solid waste 

 Remediation using low-cost 

decentralized wastewater 

treatment systems such as series 

of constructed wetlands in both 

Hindon Vihar drains. 

 Inventory of water polluting 

industries in catchment of both 

Hindon Vihar drains. 

 Series of Constructed Wetlands 

in river Hindon A/c with Hindon 

Vihar drain. 

ULB/ 

Irrigation/ UP 

Jal Nigam 

(Rural/ 

Urban)/ 

UPPCB/Fores

t Department.  

  As per information provided by Municipal 

Corporation, Ghaziabad (A) Both Hindon Vihar 

drains are being treated with microbial culture 

as an interim solution. (B) Regularly floating 

solid waste cleaned by the team. (C) In-situ 

green ozone and aeration works implemented as 

a pilot project. 

 No industrial unit are identified.  

 As information provided by UP Jal Nigam DPR 

for Interception & Diversion of 7 Nos. Drains 

discharging in river Hindon, amounting Rs. 

422.45 crore, has been prepared under AMRUT 

2.0 CWAP approval awaited. In the same DPR 

the said drains will be tapped through I&D with 

Existing 41 mld MPS for 56mld STP at Morti. 

 As per information provided by District Forest 

Officer, Ghaziabad the work of wetland 

construction is not expected to be done by the 

Forest Department. 

5- Hindon Vihar Right 

(First Order) 

Untapped 

(Approx. 310.73 km) 

6- Kaila Bhatta Drain; 

Carry sewage from 

Nava Jeevan Leprosy 

Colony, Madhopura 

area. 

 Action on industries in catchment 

of the drain 

 Remediation using low-cost 

decentralized wastewater 

treatment system on kaila Bhatta 

drain. 

UPPCB/ UP 

Jal Nigam 

(Rural/ 

Urban) 

  As per information provided by Municipal 

Corporation, Ghaziabad (A) Continuous 

microbial treatment is reducing contamination 

levels. (B) Regularly floating solid waste 

cleaned by the team. (C) In-situ green ozone and 

aeration works implemented as a pilot project. 

 

 As per information provided by UPPCB total 18 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 
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being done by UPPCB. UPPCB imposition of 

EC of Rs. 4,18,281/- against unit, which has 

been recovered. Copy of same is annexed as 

Annexure-8. 

 As information provided by UP Jal Nigam DPR 

for Interception & Diversion of 7 Nos. Drains 

discharging in river Hindon, amounting Rs. 

422.45 Cr, has been prepared under AMRUT 

2.0. CWAP approval awaited. In the same DPR 

the said Drains will be tapped through I&D with 

55 mld proposed STP at Kaila Bhatta Drain 

7- Arthala Drain; 

 Carry sewage from 

Arthala village. 

 Action on industries in catchment 

of the drain. 

 Remediation using low-cost 

decentralized wastewater 

treatment system on Arthala 

drain. 

UPPCB/ UP 

Jal Nigam 

(Rural/ 

Urban) 

  As per information provided by Municipal 

Corporation, Ghaziabad (A) Microbial 

intervention is showing improvement in water 

parameters. (B) Regularly floating solid waste 

cleaned by the team. (C) In-situ green ozone and 

aeration works implemented as a pilot project. 

 

 As per information provided U.P. Jal Nigam, 

Ghaziabad Sewerage Scheme (Karhera Zone), 

amounting Rs. 546.94 Cr.  has been Approved 

under AMRUT 2.0. work is under progress of 

this scheme. Domestic sewage will be covered 

through sewer network and house connection in 

Ghaziabad Sewerage Scheme 

The following works are proposed in this 

scheme. 

• Sewerage Treatment Plant – 01 no. (68 

MLD)      

• IPS - 05 Nos. (101.95 MLD) 

• MPS – 01 no. (72.17 MLD)  

• Sewer Network-145 Km  

• House connections – 67669 No 

• Rising Main – 8.19 km  

• Treated Effluent Line – 200.0 m 

 As per information provided by UPPCB total 06 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 
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being done by UPPCB. UPPCB issued show 

cause notices against 01 industrial unit under 

the provision of Water (Prevention and Control 

of Pollution) Act. 1974. Copy of same is 

annexed as Annexure-9. 

8- Indirapuram Drain 

(First Order) Untapped 

(Approx. 316.86 km) 

 Ensuring compliance and up 

gradation of all STPs whose 

wastewater is carried by 

Indirapuram drain.  

 Action on industries in catchment 

of the Sahibabad drain**. 

 Constructed Wetlands on 

Indirapuram drain B/c with river 

Hindon. 

 CETP of adequate capacity shall 

be installed. 

ULB/ 

Irrigation/ UP 

Jal Nigam 

(Rural/ 

Urban)/ 

UPPCB/ 

UPSIDA 

  As per information provided by Municipal 

Corporation, Ghaziabad (A) Microbial dosing 

continues as per scheduled Intervals for 

mitigation. (B) Regularly floating solid waste 

cleaned by the team. (C) In-situ green ozone and 

aeration works implemented as a pilot project. 

 

 As per information provided U.P. Jal Nigam 

CWAP under Amrut 2.0 programme has been 

submitted. for upgradation of 56 MLD STP 

(UASB Type) at Indirapuram. 

 As per information provided by District Forest 

Officer, Ghaziabad the work of wetland 

construction is not expected to be done by the 

Forest Department. 

9- Pratap Vihar Drain  

(First Order) Untapped 

(Approx. 317.03 km) 

 Remediation using low-cost 

decentralized wastewater 

treatment systems on Pratap 

Vihar drain. 

 New STP along with sewage 

network with future projection 

shall be installed. 

 Interception & diversion of 

Pratap Vihar drain to STP. 

UP Jal Nigam 

(Rural/ 

Urban) 

Timelin

e will be 

decided 

after 

approval 

of the 

project. 

 As per information provided by Municipal 

Corporation, Ghaziabad (A) Microbial culture 

application is actively reducing pollutants. (B) 

Regularly floating solid waste cleaned by the 

team. (C) In-situ green ozone and aeration 

works implemented as a pilot project. 

 As per information provided U.P. Jal Nigam 

DPR for Interception & Diversion of 7 Nos. 

Drains discharging in river Hindon, amounting 

Rs. 422.45 crore, has been prepared under 

AMRUT 2.0 programme. CWAP approval 

awaited. In the same DPR the said Drains will 

be tapped through I&D with 40 mld proposed 

STP at Pratap Vihar. 

10- Rahul Vihar Drain 

(First Order) Untapped 

(Approx. 317.24 km) 

 Removal of Solid waste. 

 Action on industries in 

catchment of the drain. 

 Remediation using low-cost 

decentralized wastewater 

ULB/ 

UPPCB/ UP 

Jal Nigam 

(Rural/ 

Urban)/  

Timelin

e will be 

decided 

after 

approval 

 As per information provided by Municipal 

Corporation, Ghaziabad A- Ongoing microbial 

treatment is being carried out for sustained 

impact. (B) Regularly floating solid waste 
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treatment systems on Rahul 

Vihar drain. 

 Series of Constructed Wetlands 

in river Hindon A/c with Rahul 

Vihar drain. 

of the 

project. 

cleaned by the team. (C) In-situ green ozone and 

aeration works implemented as a pilot project. 

 No industrial unit identified. 

 As per information provided U.P. Jal Nigam 

DPR for Interception & Diversion of 7 Nos. 

Drains discharging in river Hindon, amounting 

Rs. 422.45 crore, has been prepared under 

AMRUT 2.0 programme. CWAP approval 

awaited. In the same DPR the said Drains will 

be tapped through I&D with 40 mld proposed 

STP at Pratap Vihar. 

 As per information provided by District Forest 

Officer, Ghaziabad the work of wetland 

construction is not expected to be done by the 

Forest Department.  

11- Dasna Drain 

(First Order) 

 

Untreated sewage 

from households of 

Bhoorgarhi village and 

Kalugarhi village. 

 Removal of Solid waste  

 Action on industries in 

catchment of the drain. 

 Remediation using low-cost 

decentralized wastewater 

treatment systems on Dasna 

drain. 

ULB/ UP Jal 

Nigam (Rural/ 

Urban)/ 

UPPCB 

Timeline 

will be 

decided 

after 

approval 

of the 

project. 

 

 

 

 

 

 

 

 

 

 

 

 As per information provided by Municipal 

Corporation, Ghaziabad A- Targeted microbial 

dosing is being conducted to accelerate the 

treatment process. (B) Regularly floating solid 

waste cleaned by the team. (C) In-situ green 

ozone and aeration works implemented as a 

pilot project. 

 As per information provided by EO Dasna 

regular cleaning work of Dasna drain under 

jurisdiction of Nagar Panchayat, Dasna is 

being done on regular basis.  

 As per information provided by UPPCB total 

11 no of industries are situated in the 

catchment of the drain. Regular monitoring of 

industries is being done by UPPCB. UPPCB 

issued closure against 01 industrial units under 

the provision of Water (Prevention and Control 

of Pollution) Act. 1974. UPPCB imposed EC 

of Rs. 1620609 has been imposed by UPPCB, 

which is recovered. Copy of same is annexed 

as Annexure-10. 

 As per information provided U.P. Jal Nigam 

DPR for Interception & Diversion of 7 Nos. 

Drains discharging in river Hindon, amounting 
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Rs. 422.45 crore, has been prepared under 

AMRUT 2.0 programme. CWAP approval 

awaited. In the same DPR the said Drains will 

be tapped through I&D with 40 mld proposed 

STP at Dundahera. 

12- Dasna Drain 

B.S. Road 

Drain(Second Order) 

Untapped 

 Removal of Solid waste. 

 Inventorization of small-scale 

industrial units. 

 ULB/ UP Jal 

Nigam (Rural/ 

Urban)/ 

UPPCB 

  As per information provided by UPPCB total 

32 no of industries are situated in the 

catchment of the drain. Regular monitoring of 

industries is being done by UPPCB. UPPCB 

issued show cause notices against 03 industrial 

units & closure against 02 industrial units 

under the provision of Water (Prevention and 

Control of Pollution) Act. 1974. Prosecution 

has been filed in competent Court against 04 

defaulter units under the provision of Water 

(Prevention and Control of Pollution) Act. 

1974. UPPCB imposed EC of Rs. 11,27,500/- 

has been imposed by UPPCB. Copy of same is 

annexed as Annexure-11. 

 As per information provided U.P. Jal Nigam 

DPR for Interception & Diversion of 7 Nos. 

Drains discharging in river Hindon, amounting 

Rs. 422.45 crore, has been prepared under 

AMRUT 2.0 programme. CWAP approval 

awaited. In the same DPR the said Drains will 

be tapped through I&D with 40 mld proposed 

STP at Dundahera. The I&D at the STP will 

treat the flow contributing to the Dasna drain 

from the catchment area of Ghaziabad district. 

This drain further flows into Noida/Greater 

Noida, where the treatment will be the 

responsibility of the Noida/Greater Noida 

authorities. 

13- Sahibabad Drain  

 

 Tapped into 74 MLD 

STP Indirapuram that 

is non-complying. 

 Removal of Solid waste. 

 Action on industries in catchment 

of the drain. 

 New STP along with sewage 

network with future projection 

shall be installed. 

   As per information provided by UPPCB total 85 no 

of industries are situated in the catchment of the 

drain. Regular monitoring of industries is being 

done by UPPCB. UPPCB issued show cause 

notices against 01 industrial units & closure against 

06 industrial units under the provision of Water 
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 Visually black 

coloured sewage at 

inlet of Indirapuram 

74 MLD STP. 

 CETP of adequate capacity shall 

be installed. 

 

(Prevention and Control of Pollution) Act. 1974. 

Prosecution has been filed in competent Court 

against 26 defaulter units under the provision of 

Water (Prevention and Control of Pollution) Act. 

1974 and EC of Rs. 70.25 Lakh has been imposed 

by UPPCB. Copy of same is annexed as Annexure-

12. 

 

14 Shahdara drain (First 

Order of River 

Yamuna) 

 Removal of Solid waste. 

 Action on industries in catchment 

of the drain. 

 New STP along with sewage 

network with future projection 

shall be installed. 

 CETP of adequate capacity shall 

be installed. 

 Work of 

this 

scheme 

to be 

likely 

complet

ed by 

08.06.20

26. 

 As per information provided by UPPCB total 81 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 

being done by UPPCB. UPPCB issued show 

cause notices against 04 industrial units & closure 

against 06 industrial units under the provision of 

Water (Prevention and Control of Pollution) Act. 

1974. Prosecution has been filed in competent 

Court against 26 defaulter units under the 

provision of Water (Prevention and Control of 

Pollution) Act. 1974 and EC of Rs. 11.40 Lakh 

has been imposed by UPPCB.  

 As per information provided by UP Jal Nigam 

Works of 68 mld stp, 135 km. sewer network & 

67669 No house connection are already proposed 

in Ghaziabad Sewerage Scheme (karhera Zone) 

sanctioned under Amrut 2.0 programme. 

15 Shahdara drain  

(First Order of River 

Yamuna) 

Indirapuri Drain 

(Second Order of 

River Yamuna) 

Untapped 

 Removal of Solid waste. 

 Inventorization of small-scale 

industrial units. 

 New STP along with sewage 

network with future projection 

shall be installed. 

   As per information provided by UPPCB total 89 

no of industries are situated in the catchment of 

the drain. Regular monitoring of industries is 

being done by UPPCB. UPPCB issued closure 

against 05 industrial units under the provision 

of Water (Prevention and Control of Pollution) 

Act. 1974. Prosecution has been filed in 

competent Court against 04 defaulter units 

under the provision of Water (Prevention and 

Control of Pollution) Act. 1974 and EC of Rs. 

45.45 Lakh has been imposed by UPPCB. Copy 

of same is annexed as Annexure-14.  

 As per information provided by UP Jal Nigam 

DPR for I&D of Indirapuri & Banthla Canal 
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drain and STP works was earlier submitted to 

NMCG, wherein STP of capacity 60 MLD was 

proposed at Loni. However, NMCG returned 

the DPR with advice to state to resolve the issue 

of industrial discharges in this drain and to 

propose a permanent solution to this problem. 

NMCG was of the view that even if the proposal 

of STP is considered, the STP will not perform 

due to excessive industrial effluent ingress. 

Presently, no DPR is under consideration in 

NMCG.  

 CWAP for 100% sewerage coverage in 

Nagar Palika Parishad, Loni has been 

submitted to control untreated domestic 

sewerage into Yamuna river through 

Indirapuri & Banthla drain by Sahadra 

Drain. Following works are proposed in the 

CWAP  STP – 136 MLD  Sewer Network – 970 

16 Shahdara drain (First 

Order of River 

Yamuna) 

Banthala drain 

(Third Order of River 

Yamuna) Untapped 

 

Location near 

receiving Industrial 

effluent 

 Removal of Solid waste. 

 Inventory of water polluting 

industries (GPIs & non-GPIs). 

 Action on unauthorized industrial 

units. 

 Identification and action against 

the source of discharge of high 

metal bearing acidic effluent into 

Banthala drain. 

 Preparation of an action plan for 

interception, diversion and 

treatment of Banthala drain. 

 CETP of adequate capacity shall 

be installed. 

   As per information provided by UP Jal Nigam 

DPR for I&D of Indirapuri & Banthla Canal 

drain and STP works was earlier submitted to 

NMCG, wherein STP of capacity 60 MLD was 

proposed at Loni. However, NMCG returned 

the DPR with advice to state to resolve the issue 

of industrial discharges in this drain and to 

propose a permanent solution to this problem. 

NMCG was of the view that even if the proposal 

of STP is considered, the STP will not perform 

due to excessive industrial effluent ingress. 

Presently, no DPR is under consideration in 

NMCG.  

CWAP for 100% sewerage coverage in Nagar 

Palika Parishad, Loni has been submitted to 

control untreated domestic sewerage into 

Yamuna river through Indirapuri & Banthla 

drain by Sahadra Drain. Following works are 

proposed in the CWAP  

STP – 136 mld  

Sewer Network – 970 
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